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AHMEDABAD

(Business Standard)

FORM A

PUBL;& ANNOUNB?{EMENTM

Under Regulation the insolvency and Board of india
réorvancy Resolution Process for Corporate Persons) ulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

HELLIOS TUBMLLOW PRIVATE LIMITED

Name of corporate debtor mrummmmw

o ooz

Authority under which corporate
3 | debtor is incarporated / registered ROC- Mumbai
hesion ot coporat vt | UZRSSOMHZITPTCTST24
Address of he registered office and | 43, 18T Carpenter Streef, C.P. Tank,
Womgﬁw)of Mumbai- 400004,

msolvar? date in 22nd December, 2023 (Order received
corporate debtor

on 22nd December, 2023}
Estimated date of closure of insolvency
resolution process fa0sm

Name and registration number of the | Name: Mrs. Anjall Nirav Ghoks|
Wmmwlmﬁﬁm Reg. No: IBBUIPA-001/P-00820/2017-

E N

4]

o

~4

o

resolution professional 18/11382
AMmande-Momem 2nd Floor, .M. House,Opposite
g | resolution professional, as registered | Muktajivan Colour Lab, Near Income-Tax
with the Board Under Bridge, Stadium Circle,
Ahmedabad- 380008,
E-mail: anjaliibc@gmail.com
16] Address and e-mail to be used for DJNV & Co,
correspondence with the interim 2nd Floor, H.N. House, Opposite
resolution professionsat Muktajivan Colour Lab, Near
Income-Tax Under Bridge,
Circle, Navrangpura,
11 Lwtmbrmmdmim 05.01.2024
12§ Classes of creditors, # Financial Creditor /Operational
m(b)dm SANf Creditors, wherever the address

21, ascertained by the interim | of communication is available,
pmﬁm&onst
13| Names of Insolvency Professionals Not Applicable

(Three names for each class) :
141(a) Rolovard Forms and hitps:/ibbi.gov.inhome/downioads
{b} Detalls of authorized representatives ﬂpﬁcﬁ

are avaiabl at | Bl
Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Hellios
mmmmmdw1mnmmmms(mwmmmm

December, 2023).

Thecreditors of Hellios Tubealloys Private Limited, are hereby called upon tosubmit
their claims with proof on or before 5th January, 2024 to the interim resolution
professional at the address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al
other creditors may submit the claims with proof in person, by post or by elecfronic
means, Submission of false or misleading proofs of claim shall attract penalties

Date : 26.12.2023 IRP Anjali Nirav Choksi
Place : Ahmedabad, Gujarat. Reg. No: IBBIIPA-D0T/IP-00820/2017-18/11382
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MUMBAI

(Free Press)

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
HELLIOS TUBEALLOYS PRIVATE LIMITED
RELEVANT PARTICULARS

1 | Name of corporate debtor Hellios Tubealloys Private Limited
Date of incorporation of

: corporate debtor 01.09.2007

3 Authority under which corporate ROC- Mumbai

debtor is incorporated / registered

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U28990MH2007PTC73724

Address of the registered office and 43, 18T Carpenter Street, C.P. Tank,

»

o

principal office (if any) of Mumbai- 400004,
corporate debtor
6 Insolvency commencement date in 22nd December, 2023 (Order received
respect of corporate debtor on 22nd December, 2023)
Estimated date of closure of insalvency
7 resolution process 19.06.2024

Name and registration number of the | Name: Mrs. Anjali Nirav Choksi

8 |insolvency professional acting as interim| Reg. No: IBBI/IPA-001/iP-00820/2017-
resolution professional 18/11382
Address and e-mail of the interim 2nd Floor, H.N. House,Opposite

9 resolution professional, as registered Muktajivan Colour Lab, Near Income-Tax
with the Board Under Bridge, Stadium Circle,

Navrangpura, Ahmedabad- 380009.
E-mail: anjali.ibc@gmail.com

10} Address and e-mail to be used for DJNV & Co,

correspondence with the interim 2nd Floor, H.N. House, Opposite

resolution professional Muktajivan Colour Lab, Near
Income-Tax Under Bridge,
Stadium Circle, Navrangpura,
Ahmedabad- 380009.

E-mail: cirp.helliostubes@gmail.com
Last date for submission of claims 05.01.2024

12| Classes of creditors, if any, under Financial Creditor /Operational

clause (b) of sub-section (6A) of Creditors, wherever the address
section 21, ascertained by the interim | of communication is available.
resolution professional

13{Names of Insoivency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

(a) Relevant Forms and | (a) htps:#ibbi.govinomeldownloads
b) Details of authorized representatives ¢

: )are available at: 4 ) ot Appecane
Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Hellios
Tubealloys Private Limited on 19th December, 2023 (Order received on 22nd
December, 2023).

The creditors of Hellios Tubealloys Private Limited, are hereby called uponto submit
their claims with proof on or before 5th January, 2024 to the interim resolution
professional at the address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic
means. Submission of false or misleading proofs of claim shall attract penalties.

Date : 26.12.2023 IRP Anjali Nirav Choksi
Place : Ahmedabad, Gujarat. Reg. No: IBBI/IPA-001/IP-00820/2017-18/11382
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